
Filing no.B.A.-8712/2020 

Mukesh Mandal     Versus    The State of Jharkhand 

Advocate for Petitioner      Mr. S.P.Roy 

Defects 

9(i) Duly certified typed copy of page nos.-14 to 20 may be given. 

ii) some text of pages nos.- 10 to 13 are tagged with petition. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


